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HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)

t*****

Subject: Co-option of Members of State Court Management
Systems Committee.

oRD[,n

No: (8( Dated:fur- oE -147y'

Hon'ble State Court Managenrent Systems Committee has

been pleased to associate the lollowing members in the Committee for

the purpose of providing inputs and iuggestions to National Court

Management Systems Committee for formulation and effective

implementation of National Management Plan/Poticy:-

(i) Registrar General.

(ii) Principal District & Sessions Judge Srinagar.

(iii) Principal District & Sessions Judge Jammu.

(iv) Director State Judicial Acaderny.

(r) Secretary to Govemment Law Department Govt. oi
J&K.

(vi) Sh. D.C.Raina Sr. Advocate.

(vii) Sh. R.A.Jan Sr. Advocate.

(viii) Director General of Economics and Statistics J&K

Govemment.
(ix) Head of Department School ol Management University

of Jammu/Kashmir
(x) In-charge MC High Cotrlt of'J&K Jammu/Srinagar'

By Order. l"An
(San.iXy Dhar)

NBAI2.Vtt-qJf sfs
' Registrar General

DatedzJ-l-o& - Jo/V
Copy ofthe above forwarded to :

I ) Principal Secretary to Hon'ble the Ch ief J rrs( ice. ll igh Court of J&K,

2) to 4) Secretrary to Hon'ble Mr. Justice

..,..for information of His Lordship.

5) to l4) Associsted members ofthe Committee for information.

ln-charge NIC for uploading the same on thc official website of High Court of

o"*,.,,,[#)]'


